4

NATIONAL COMPANY LAW TRIBUNAL
i AHMEDABAD BENCH S

COURT 10

F Coram MADAN BHALCHANDRA GOSAVI MEMBER (.IUDICIAL)

VIRENDRA KUMAR GUPTA MEMBER (TECHNICAL)

" 'A'I'TENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OFTHE

"NATIONAL COMPANY LAW TRIBUNAL ON 17 03 202

i Name of'the Cornpany: e L f L ’Beh’géet Ltd

e V/s s L
“GA Foods (Indla) Pvt Ltd & Ors

‘ “Sectibn; - e SE e : 241 242 ofthe Compames Act 2013

ORDER

- ALearned Counsel Mr Rohan Lavkumar appeared Learned Counseer Jeet Bhatt
| ,A’appeared Learned Counsel Ms ijal Tr1ved1 appeared .

 Dated this the

- Matter to appear for further con81deratlon on 04 05 2021

: Respondent no. 2 to 4 dld not ﬁle reply It is to be ﬁled w1th1n week by g1V1ng
(i copy to other 51de and other srde may ﬁle reJ01nder W1th1n week

A KUMAR GUPTA’)’I i (MADAN B-GOSAVI)
MEMBER(TECHNICAL) 'MEMBER (JUDICIAL)
th _ayofMarch 2021 e -

P_rakaeh .



